
NATIONAL COMPANY LAW TRIBUNAL
MU MBAI BENCH. MUMBAT QA

C.P. No. 3s1/(MAH)/2o17

SHRI B.S.V. PRAKASH KUMAR
MEMBER U)

SHRI V. NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SHETT OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 07.11,2017

CORAMi Present:

ORDER

CP No.351l441lN TIMB/MAHI2077

Wrongly on Board

sdl-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

sd/-

NAME OFTHE PARIIES: M/s. OMO Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 441 of t}le Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE


